Congulate liaiged with the local Ministry of Labour Tfor repatriation of the workers to India. 55 workers
were repatriated on 03-07-2010 and 213 workers have also opted to return and are expected 1o leave
shortly. The local Ministry of Labour is arranging for the return-tickets for the rest of the workers as
well as paying the workers about AED 3000/- (approximately Re.37,000/-) out of the security
deposits, made by the employer with whom workers were first employed. Cfficigls from the

Cansulate have already visited the camps several times and are actively pursuing the matter.
Victims of Air India Kanishka bombing

462, SHRIMATI SHOBHANA BHARTIA: Will the Minister of EXTERNAL AFFAIRS be pleased

to state:

(a) whether the final inguiry repart into the 1285 Air India Kanishka bombing has
recammended ex-gratia gratuity payment ta the families of the 322 victims, who were mostly of

Inclian crigin;

(b) if so, whether the inquiry repart has also blamed the Canadian Government for ite failure

to prevent that country's worst terrorist attack;

(c)  if 0, whether Government has taken up the matter with the Canadian Government for

adequate compensation to the families of the victims of Indian origing and
(d) ifso, the reaction of the Canadian Government thereta?
THE MINISTER OF EXTERNAL AFFAIRS (SHRI S.M. KRISHNA): (&) Yes.

(b)  Yes. Among its key findings, the Canadian Commission of Encuiry into the investigation

of the bombing of Air India- 182 found, fter afia, that:

(iy  Canadian Government agencies were in possession of significant pieces of information
that taken together would have led a competent aralyst to conclude that Flight 182 was

at high risk of being bombed by known Sikh terrarists in June 1985;

(i) Canacian Governmert agencies failed to appreciate the nature and sericusness of the

threat of Sikh extremism;
(iiy  Canadian Security Intelligence Service (CSIS) surveillance weas ineffective;

(iv) Despite the knowledge of the threat of sabctage, Transport Canada and Royal
Canadian Mounted Police (RCMP) Protective Palicing displayed & lack of flexbility by
continuing to rely on anti-hijacking security measures, which did not address the threat

of bombing;
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(v) There was a lack of cooperation and communication within the RCMP and between

RCMP, Transport Canada and airlines in relation to airport security.
() No.

(d) The Head of the Commission of Enguiry, Hon. John C. Major, has recommended that
the Government of Canada should establish an oversight mechanism to report on how the
recommendations are addreszed - those that have been implemented, those that have been rejected
and those that require further study. The Canadian Prime Minister has offered an apdogy for the
institutional failing of 25 years ago and the treatment of the victime' families thereafter”. The
Canadian Prime Minister has stated that Commissioner Major has made many  important
recommendations and that his Government is in the course of reviewing them. Government of India

has noted the efforts of Government of Canada to puraue the matter to its logical conclusian,
Chinese Highway project in POK
463, SHRINK. SINGH: Wil the Minister of EXTERNAL AFFAIRS be pleazed to state:

(a) whether Governmert i aware that Chira has recently signed a deal with Pakistan to

build twa highways in the disputed Pakistan acoupied Kashmir (FoK) region;
(b) ifso, the facts and details thereof;

(c)  whether such activities by Chinese Government in PaK is posing serious threat to India;

and
(d) if so, the reaction of Government on such activities of China and Pakistan?

THE MINISTER OF EXTERNAL AFFARS (SHRI S.M. KRISHNAY: (&) to (<) Government has
geen reports to such effect. Government hags raised thig issue with the Chinese side and has clearly
conveyed India's consistert position that Pakistan has been in illegal occupation of parts of the Indian
State of Jammu and Kashmir since 1247. China regards Kashmir as a bilateral matter to be settled
between India and Pakistan. Government has conveyed its concerng to China about their activities in
Pakistan Ocoupied Kashmir, and asked them to ceasze such activities. Government keeps a congtant
watch on all developments having & bearing on India’s national interest and takes all necessary

measures to safeguard it.
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